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There shall be Speuhl Bench al NCLI Chennai from ll 9.20m to 13 0.2019 to attend
matters llsled before Shn Ch. Mehd Sharlcf lanq, Membex (Judicial) and Shri Auil Kumm B.
Member ll‘echnical). The Speeml Bench shall compns: of:

Special Bench at. NC hennai
Shn ch. Mohd Shmleme‘iq.Member (Judlcml)

The Cehmlhhen ochnch as pcl semen 419 (3) mm Companies A61. 20 13.
Thus is m modlficxlion 0f Older 0f even number dated 2 .7 2018 from H.920“? |o
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This lssues w ith (ll: approval of Hnn'ble Presidcnn NCLT. ,

(Sh Rh EflifiV/a}
Regisl r, NCLT

relephune: 24363451
Cop) h»-

1 v 5 lo Hnn'hle Pmsidem Natlonal Company Law Tribulml,NC\\ Duh.
2 Hen‘ble Member:,Nallonal 60mph“) l {M Trlhulml
3 Secremry,Nallolml Company Law lrihllllzll. New Dell...
4 Officers of NnIlnllal Company Law l'rlbunn]. I’rnclpal Bench. Ne“ Dcllll/Kolkalillubnll

Channal/Ahmcdabad/Allalmbad Bengalum Clmlldlgalll/ (luwallntl/H)delabud Jaipur/ledck
5 l’SIoJolnlSecNhll). (sh (lylllullwm Klmmr§llxglllerlle mCorpmme A‘ ll<.N:\v mm
s N(‘| T “ah slte/Nmice Board
7. The lhsmmc ol'chanered AccoullmnlsnHlldlB, no. New Delhi
a. “I: lnshhhe ofComphn) Seawall»: Ul'lllllih, lcsl, House 22, Inslltutlonal Area, | odlll ml, Ne“

Dcllllr 11mm}
9 The lhemhle nl Cmt Accounlnllls ofllldla,C\/1A Elmhh, 3 Instllullollnl Area. Lodhl Road, Nev.

Dellu-l moms
10. Corpome Lm» Adwser. lSE. Bengal“ Enclave. Palum Road, New Delhl») l0057.
11. Thxmah Allied Semees le . S96 \ew Rehlak Road. Delhi.
11 The All Illdm Repormr Pu Hd , 3 M), 'R* Block. nelh. ngh Calm. Ne“ Dellll
13 BarCuhuell_\en Dclhi'Mhmbal


